[Enso!vancy Resalutlon Procesc for Corpcrata Persons} Regulatwns 2016]
FOR THE ATTENTION OF THE CREDITORS OF MIS IND-BARATH ENERGIES {MAHARASHTRA) LIITED

“RELEVANT PARTICULARS ——
TINameof corporate debtor— TMis. ng-Barath Ena'gﬁ mmmamm:r
Z[Date ot eorporato of corporale dettor [ 13102005
3]

rIer —wWhith —corporate ROL-HWIerabad

debtor 15 ncorporaled / registered

A Comparake 188ty No. T UmiEd Emy [ UsT100TG2005PLC052595
Idenhflcabcm No. of comgrate deblor

mncap& oﬁreufazw;oicmwa‘e dabbr Gih Fioor, Sheraton Towers, Financd
Drstict, Nanakramguda, Gachibowd,
Hyderabad- 500032, Ranga Reddy.
Tnsoivency commencement dale in|31°05-2022 [Date of raceipt of Ordar
respect of corporate deblor
T ESUmate o s O 2T T 202 i
insolvency resolution process
Name ™ and registration number of | Kedart Narsimha Rao "

the nscivency professicnal acling |IBBI/IPA-D01/IP- 91!531201&2’319;123*9?
as interim resolubon professional
7 [AOOress and e-man of he nenm [F.NG 1627217371, ARSET Bagh,]
resolution professional, as regs-|Malakpet Colony, Hyderabad-500036.
lered with the Board kedannarsimha@yahoo.co.n

| AUdrEssand e-nal 1o e Used - for [Prot o 71T Journatst-Cotony,
correspendence with the intenim [No.2, Banjara Hills, Hyderabad- 500034,
resolution professional ked annarsimha@yahoo.co.in
LasT g 1or SUBMEsIon of LAy 113-06-2027
CIas5as Of Crediers, W sy UAger Clause T [Nor Aol e
of sub-secton (BA} of secton 21, asrer-
lanad by the mlenm resoluton profes  unal
Names @ Nsoneicy PMosssonas 1Ened |NOl Ao a0 E
0 act a5 Auhonsed Repmsenaive of cmds
Wrsin a dass {Three names for each dass|
&) Relevant Formsand Wetste  waww B0 gov N aad form Hm
{0) Dela's of aulhorzed epresenta |Not Apphcabie

lives are avadable at:

Notce is hereby gwen thal fhe Nalona Compary Law Tribunal has ordered 1he
commencement of a Comorate Insoivency Resoiuton Process of Mis Ind-Barath
Energies (Maharashtra) Limited on 13-05-2022 (* Order made available and
received by IRP on 31-05-2022).

The Creditors of M/s Ind-Barath Energies (Maharashtra Limited are hereby cafied
upon to submit ther clams with proof on or before 14-06-2022 © the Inkenm
Resolutan Professiona al he address mentonad agamst entry No.10.

The Financial Creddors shall submst thew claims with proof by eledronic means only,
Al other creddlors may submi the Clasm' widh proof o person, by post or by lectrorss means.
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#21

Date: 02-06-2022, Sd- Kedari Narsimha Rao
Place: Hyderabad Interim Resolution Professional

FINANCIAL EXPRESS "hu. 82 June 2022

weaptoeas https://epaper.fi

Submission of false or misleading proofs of claim shall attract penalties. '8 l&;,(‘)"
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